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T[D1SBURSEMENT OF LOANS TO STATES
FOR HOUSING SCHEMES

81. SHri NAWAB SINGH CHAU-
HAN: Will the Minister of WORKS,
Housing AND SupPPLY be pleased to
state:

(a) the amount so far advanced by
Government to the State Governments
under the Low Income Group Housing
Scheme and other housing schemes
administered by the Ministry of
Works, Housing and Supply during
the Second Five Year Plan period; and

(b) the number of houses so far
constructed during the same period
under these Schemes?]
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+[THE MINISTER oF WORKS, HOUS-

ING anNp SUPPLY (Serr1 K. C.
REebpDY) : (a) A total amount of
Rs. 1,224:095 lakhs has been advanced
to the State Governments under the

Housing Schemes, up to 28-2-1958,
during the Second Five Year Plan. Of
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this, Rs. 797-44 lakhs have been dis-
bursed under the Low Income Group
Housing Scheme. :

(b) According to the progress
reports received so far, about 39,600
houses have been completed during
the Second Plan period.]

ExporT OF INDIAN CLOTH TO
AFGHANISTAN

52. SHrt MAHABIR PRASAD: Will
the Minister of COMMERCE AND INDUS-
TRY be pleased to state the figures
relating to export of Indian cloth to
Afghanistan during the years 1955,
1956 and 1957?

TaHE MINISTER oF COMMERCE AND
INDUSTRY (SHRI MoORARJI R. DESAT):
Figures relating to exports of cotton
cloth to Afghanistan are given below: -

Year Quantity Value

(in ’000 yds.) (in 000 Rs.)
1955 13,328 93,03
1956 11,519 86,77
1957 (Jan.-Sept.) 8,762 57,69

REQUEST FOR THE TAKING UP OF
GENERAL DISCUSSION ON
BUDGET

SHRT AMOLAKH CHAND (Uttar
Pradesh): Mr. Chairman, from the
agenda what we find is that there is
one Bill for reference to the Select
Committee but the hon. Member is
not present here in the House. The
second is a Bill which may not cover
the whole day. May I respectfully
submit that the Budget discussion may
be continued today if it is not incon-
venient to the House and to the Gov-
ernment?

Mr. CHAIRMAN: We will take it
up when this discussion is over. Shri-
mati Nigam.

(S

Surr V. K. DHAGE (Bombay): Sir,
what is the decision?

Mr. CHAIRMAN: She goes on with
this and we will see at the end.

+[ ] English translation.
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Molestation

Sur1 V. K. DHAGE: There is another
Bill on the Agenda.

[

Mr. CHAIRMAN: He has said that

he is not moving it.

THE PUNTSHMENT FOR MOLESTA-
TION OF WOMEN BILL, 1958

SurimaTi SAVITRY DEVI NIGAM
(Uttar Pradesh): Sir, I beg to move:

“That the Bill to provide for
punishment of persons guilty of
molesting women be taken into
consideration.” :
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